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Ministry of Agriculture [Offices notified under Directorate of Plant Protection Quarantine and Storage 
Noti. No. S.O. 1796(E)] 

Ministry of Agriculture [Noti. No. S.O. 1807(E)] 
Ministry of Agriculture [Amendment in Notification No. S.O. 1536(E) Noti. No. S.O. 1869(E)] 
Ministry of Chemicals and Fertilizers [Lauric Acid (Quality Control) Amendment Order, 2025 Noti. 

No. S.O. 1870(E)] 
Ministry of Coal [Ministry of Coal, the Coal Controller's Organisation, Recruitment Rules, 2025 Noti. 

No. G.S.R. 246(E)] 
Ministry of Coal [Ministry of Coal, the Coal Controller's Organisation, Legal Officer (Group 'A' Post), 

Recruitment Rules, 2025 Noti. No. G.S.R. 247(E)] 
Ministry of Coal [Ministry of Coal, the Coal Controller's Organisation, Recruitment Rules, 2025 Noti. 

No. G.S.R. 248(E)] 
Ministry of Commerce and Industry [Amendment in Foreign Trade Policy 2023 F. No. 

01/82/0003/AM-26/DES-III] 
Ministry of Commerce and Industry [Corrigendum F. No. 22/01/2024-DGTR] 
Ministry of Commerce and Industry [Tobacco Board (Amendment) Rules, 2025 Noti. No. G.S.R. 

251(E)] 
Ministry of Commerce and Industry [Air Conditioner and its related Parts, Hermetic Compressor and 

Temperature Sensing Controls (Quality Control) Amendment Order, 2025 Noti. No. S.O. 
1815(E)] 

Ministry of Communications and Information Technology [Post Office (Second Amendment) 
Regulations, 2025 Noti. No. G.S.R. 263(E)] 

Ministry of Communications and Information Technology [Amendment in Central Civil Services 
(Classification, Control and Appeal) rules, 1965 Noti. No. S.O. 1866(E)] 

Ministry of Consumer Affairs [Lauric Acid (Quality Control) Amendment Order, 2025 Noti. No. S.O. 
1871(E)] 

Ministry of Consumer Affairs [Lauric Acid (Quality Control) Amendment Order, 2025 Noti. No. S.O. 
1872(E)] 

Ministry of Consumer Affairs [Lauric Acid (Quality Control) Amendment Order, 2025 Noti. No. S.O. 
1873(E)] 

Ministry of Consumer Affairs [Lauric Acid (Quality Control) Amendment Order, 2025 Noti. No. S.O. 
1874(E)] 

Ministry of Consumer Affairs [Lauric Acid (Quality Control) Amendment Order, 2025 Noti. No. S.O. 
1875(E)] 

Ministry of Culture [Ministry of Culture, Archaeological Survey of India, Recruitment Rules, 2025 
Noti. No. G.S.R. 254(E)] 

Ministry of Culture [Ministry of Culture, Archaeological Survey of India Recruitment Rules, 2025 
Noti. No. G.S.R. 257(E)] 

Ministry of Education [Statutes of the National Institute of Technology, Durgapur (Amendment) 
Statute, 2025 F. No. NITD/Estt/Statutes/01/2025(E)] 

Ministry of Environment and Forests [Amendment in Notification No. S.O. 2404(E) Noti. No. S.O. 
1795(E)] 
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Ministry of Environment and Forests [Amendment in Notification No. S.O. 350(E) Noti. No. S.O. 
1816(E)] 

Ministry of External Affairs [Corrigendum Noti. No. G.S.R. 253(E)] 
Ministry of Finance [Coinage (Issue of Commemorative Coin) Rules, 2025 Noti. No. G.S.R. 249(E)] 
Ministry of Finance [Coinage (Issue of Commemorative Coin) Rules, 2025 Noti. No. G.S.R. 250(E)] 
Ministry of Finance [GSTAT (Procedure) Rules, 2025 Noti. No. G.S.R. 256(E)] 
Ministry of Finance [Amendment in Notification No. G.S.R. 381(E) Noti. No. G.S.R. 261(E)] 
Ministry of Finance [Noti. No. NIA HQRS (1)] 
Ministry of Finance [Noti. No. NIA HQRS (2)] 
Ministry of Finance [Noti. No. NIA HQRS (3)] 
Ministry of Finance [Noti. No. NIA HQRS (4)] 
Ministry of Finance [Noti. No. NIA HQRS (5)] 
Ministry of Finance [Noti. No. NIA HQRS (6)] 
Ministry of Finance [Noti. No. NIA HQRS (7)] 
Ministry of Finance [Noti. No. NIA HQRS (8)] 
Ministry of Finance [Noti. No. NIA HQRS (9)] 
Ministry of Health and Family Welfare [Drugs and Cosmetics (Compounding of Offences) Rules, 

2025 Noti. No. G.S.R. 259(E)] 
Ministry of Health and Family Welfare [MoHFW, Directorate General of Health Services, Central 

Drugs Standard Control Organisation, Recruitment (Amendment) Rules, 2025 Noti. No. G.S.R. 
260(E)] 

Ministry of Mines [Mineral Conservation and Development (Amendment) Rules, 2025 Noti. No. 
G.S.R. 232(E)] 

Ministry of Mines [Mineral (Auction) Amendment Rules, 2025 Noti. No. G.S.R. 255(E)] 
Ministry of Mines [Refined Nickel (Quality Control) Order, 2025 Noti. No. S.O. 1766(E)] 
Ministry of Mines [Primary Lead (Quality Control) Order, 2025 Noti. No. S.O. 1767(E)] 
Ministry of Mines [Refined Zinc (Quality Control) Order, 2025 Noti. No. S.O. 1768(E)] 
Ministry of Mines [Tin Ingot (Quality Control) Order, 2025 Noti. No. S.O. 1769(E)] 
Ministry of Mines [Amendment in Notification No. S.O. 4819(E) Noti. No. S.O. 1806(E)] 
Ministry of Personnel Public Grievances and Pensions [IAS (Fixation of Cadre Strength) Fourth 

Amendment Regulations, 2025 Noti. No. G.S.R. 244(E)] 
Ministry of Personnel Public Grievances and Pensions [IAS (Pay) Fourth Amendment Rules, 2025 

Noti. No. G.S.R. 245(E)] 
Ministry of Personnel Public Grievances and Pensions [Central Civil Services (Payment of Gratuity 

under the National Pension System) Amendment Rules, 2025 Noti. No. G.S.R. 258(E)] 
Ministry of Power [CERC (Recruitment, Control and Service Conditions of Staff) (Sixth Amendment) 

Regulations, 2025 F. No. 2/2(2)/2011-Estt./CERC] 
Reserve Bank of India [DBOD.No. Leg.BC.158/C.90(H)-76] 
Reserve Bank of India [Anil Mithas Arrest-18.4.2025] 
Reserve Bank of India [Arrest Akshay Kumar Chhabra-4.4.2025(1)] 
Reserve Bank of India [Arrest-DCC Bank case-9.4.2025] 
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Reserve Bank of India [Arrest Harsatindar Pal 22.03.2025(1)] 
Reserve Bank of India [Arrest-Vijay R Gupta-28.03.2025] 
Reserve Bank of India [Leelavathy Arrest-16.4.2025(1)] 
Reserve Bank of India [Press Release: 2025-2026/133] 
Reserve Bank of India [Press Release: 2025-2026/134] 
Reserve Bank of India [Press Release: 2025-2026/135] 
Reserve Bank of India [Press Release: 2025-2026/145] 
Reserve Bank of India [Press Release: 2025-2026/189] 
Reserve Bank of India [Press Release: 2025-2026/190] 
Reserve Bank of India [Press Release: 2025-2026/191] 
Reserve Bank of India [RBI/2025-26/26] 
Reserve Bank of India [RBI/2025-26/27] 
Reserve Bank of India [RBI/2025-26/28] 
Reserve Bank of India [RBI/2025-26/30] 
Reserve Bank of India [RBI/2025-26/31] 
Reserve Bank of India [RBI/DCM/2025-26/136] 
Reserve Bank of India [RBI/FED/2025-26/135] 
Reserve Bank of India [RBI/FED/2025-26/29] 
Reserve Bank of India [RBI/FED/2025-26/32] 
Reserve Bank of India [SDPI Wahid 21.3.25(2)] 
Securities and Exchange Board of India 
Securities and Exchange Board of India 
Securities and Exchange Board of India [SEBI (REITs) (Amendment) Regulations, 2025 F. No. 

SEBI/LAD-NRO/GN/2025/241] 
Securities and Exchange Board of India [SEBI/HO/CFD/PoD-1/OW/P/2025/2126/1] 
Supreme Court of India [Supreme Court (Amendment) Rules, 2025 Noti. No. G.S.R. 240(E)] 
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Telegram Channel - https://t.me/scconline 
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